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Hon’ble Shri Justice Burgess Pesi Colabawalla, B.A., LL.B.  born on 

16.12.1967 was enrolled as an Advocate on 29th August 1993.  He 

practiced in Bombay High Court and the subordinate judiciary in 

Maharashtra mainly in Civil, Company, Banking and Property matters.  

He was appointed as an Additional Judge of the High Court on January 

6, 2014 and as permanent Judge on March 02, 2016. 
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